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C"mm'",cw" for LIDIaUUc MlDori-
Ues 

1219. Sbrlmati Savltri Nigam: Will 
the Minister of Home A1lalrs be pleas_ 
ed to state the main recommendation 
made by the Commissioner for 
Linguistic minorities which have 
been accepted and implemented by 
the Central and State Goverhments? 

TIl. Deputy Minister in the Minis-
try of Home Aftaln (ShrI L. N. 
MI.bra): The main recommendations 
Of the Comlllissioner for Linguistic 
Minorities are contained In Chapter V 
of his Sixth Report, a copy 0'1 which 
was laid on the Table of the House on 
5th May, 1965. A statement showing 
the extent of implementation of theBe 
recommendations is placed on the 
Table or the House. [Placed in Lib-
rary. See No. LT-4707/651. 

Secondary Educational lD9titUtes In 
Union Territories 

11120. 8llriaatl Savltrl Nigam: 
Will the Minister of Education be 
pieased to state: 

(a) whether it is a fact that the 
Board of Secondary Education has 
given recognition to the new In.tltu-
tions opened in the Union Territori-
es; and 

(b) if so, the number of Institu-
tions in Port Blair (Andamans) which 
have been given such recognition so 
far? 

The Mlnlster of Edueatlon (Sbrl 
M. C. Chagla): (a) The Central Board 
of Secondary Education has given re-
cognition to institutions affiliated to 
the Board. 

(b) Two Hicher Secondary School •. 
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Oil Pipe Line over Narmada Bridee 

U2Z {Shri YlIShpal Slqh: 
. 8hri Narendra Singb Mahlda: 

Will the Minister of Pell'Olaum and 
Chemicals be pleased to state: 

(a) whether the Railway Boord 
have agreed to pennit the laying of 
the oil pipe line over the Narmada 
Bridge; and 

(b) if so, 'lJJben it will be laid? 

TIle MIab&er 01 PeDoIeaa ud 
CblOllleaJ. (Slad a-.,u ltalllr): 
(al and (b). Yel, Sir. It hu been 
laW. 




